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Aluminium Plant, the percentage 
progress made in respect of 
Engineering, Ordering, Tender­
ing, Manufacturing and Delivery 
and Construction is 75.0, 75.2, 
78.7, 15.0 and 33.8.

Production Capacity of Visakhapatnam 
Steel Plant

562. SHRI K.A. SWAMI :
SHRI P.RAJAGOPAL NAIDU:

Will the Minister of STEEL AND 
MINES be pleased to state :

(a) whether production capacity of 
Visakhapatnam ^teel Plant and conse­
quently its size are likely to be reduced ; 
and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE OF THE 
MINISTRY OF STEEL AND MINES 
(SHRI N.K.P. SALVE) : (a) No, Sir.

(b) Does not arise.
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Non-Functioning of Nuclear Reactor at 
Bhnbha Atomic Research Centre

564. SHRI JAIPAL SINGH
KASHYAP : Will the PRIME MINIS­
TER be pleased to state :
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(a) whether the nuclear reactor at 
Bhabha Atomic Research Centre has not 
been functioning well for quite sometime; 
and

(b) if so, the details thereof and 
reasons for its not functioning well and 
the steps taken by Government in the 
matter ?

THE MINISTER OF STATE IN THE 
DEPARTMENTS O f  SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY, 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHIVRAJ V. 
PAT1L) : (a) No, Si/.

(b) Does not arise.

Inquiry into Police Firing on Demonstrators
Outside Bangladesh High Commission in 

South Delhi

565. SHRI JAIPAL SINGH
KASHYAP:

SHRI RAJNATH SONKAR 
SHASTRI :

Will the Minister of HOME AFFAIRS 
be pleased to state :

(a) whether some persons were killed 
when police opened fire on the demons­
trators outside Bangladesh High Commis­
sion in South Delhi recently ; and

(b) if so, the details thereof and the 
result of the inquiry, if any, conducted by 
Government into the circumstances 
leading to firing by the police and the 
action taken by Government in the 
matter ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATASUBBAIAH) : (a) 
Two persons were killed in this incident,

(b) About 250 workers of the Vishwa 
Hindu Parishad had demonstrated before 
the Bangladesh High Commission located 
at Ring Road, Lajpat Nagar on 26-5-1984.

The demonstrators shouted provocative 
slogans and set on fire an effigy of the 
Bangladesh President. They then tried 
to gate-crash into the premises. The 
assembly was declared unlawful anj 
when they did not disperse the demons­
trators were pushed back. The demons­
trators started hurling stones at the High 
Commission Building and made another 
attempt to enter the premises. 12 Police 
personnel including A.C.P., Lajpat 
Nagar, received injuries. In these,circums­
tances, the Police had no other option, 
but to open fire A case under Sections 
147 I 148/149,186/332/353/307/506/452/511/ 
427 IPC has been registered at the Police 
Station, Lajpat Nagar, and investigation 
is in progress.

Appointment of District/State Level 
Committees to Coordinate Activities 
of Scheduled Castes Development 
v

566. SHRI BHAUSAHES THORAT : 
Will the Minister of HOME AFFAIRS be 
pleased to state :

(a) whether the Central Government 
have a plan to appoint district level com­
mittees and State level committees to 
coordinate activities of Scheduled Caste 
Development;

(b) the guidelines issued to the States 
in this behalf; and

(c) ‘whether the Central Government 
are thinking to have a special legislation 
regarding the implementation of special 
component plan in the Country ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) :
(a) and (b) For the successful implement­
ation of Special Component Plan it is 
the responsibility of the Administrative 
machinery in each sector, at State, District 
and Block levels, to ensure satisfactory 
implementation of the schemes which are 
included in the Special Component Plan 
in each Sector, with a view to give a 
particular focus on the Special Compo­
nent Plan, Committees to review imle-




